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Exchange for Communist
Delegation to Moscow

Foreign

1152 { Shri Vidya Charan Shukla:
"\ Shri Kistaiya:
Will the Minister of Finance be
pleased to state:

{a) the total foreign exchange that
was given to the Seven-man Delega-
tion of the Communist Party of India,
headeq by Shri E M. S. Namboodri-
pad, Chief Minister of Kerala which
went to Moscow to participate in the
Congress of the Soviet Communist
Party; and

{b) the priority head under which
4his allotment was made?

The Minister of Finance (Shri
Morarji Desal): (a). No foreign ex-
<hange was released to any member

of this delogation. In .fact, ngne of
the member of the Delegation ap-

proached either the Reserve Bank of
lndhor@mmnttor‘mhlm

(b) The question does not arise.

Shri Sadhan H
uu..{ S nat ”?""

Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) whether skilled technicians at
Rourkela had submitted a memoran-
dum to the Central Government re-
garding fixation of pay scales and
conditions of service, and provision of
accommodation for married and un-
married persons and complaining
about anomalies; and

(b) it so, the action thereon?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
and (b). The skilled techmicians of
the Rourkela Steel Project submitted
& memorandum to the Central Gov-
ernment on 8-12-1958. Their griev-
ances related to fixation of scales of
pay and individual salaries in the
scales, grant of suitable accommoda-
tion for married and unmarried per-
sons and the finalisation of the terms
and conditions of their service.

The Hindustan Steel (P) Ltd., who
have employed these technicians, have
fixed the scales of pay. Necessary
action to fix individual salaries in the
scales is being taken

Residential accommodation on the
basis of one two-roomed quarter for
two trainees has been provided pro-
vislonally pending availability of more
accommodation. Action is being taken
to finalise the regular terms and con-
ditiong of service of all employees of
the Hindustan Steel (P) Ltd. inclnd-
ing the skilled technicians.





